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A B O U T  M N L U  M U M B A I
Maharashtra National Law University (MNLU) Mumbai is one of the
premier national law schools located in the economic capital of India. It
offers graduate, post graduate and research degrees in law and allied
disciplines. MNLU Mumbai has set up Centre for Research in IP among
ten centres for legal research. MNLU Mumbai has also been awarded
DPIIT IPR Chair under the Scheme for Pedagogy and Research in IPRs for
Holistic Education and Academia (SPRIHA) of the Government of India.

A B O U T  T H E  C O U R S E
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Indian Patent System has undergone sea changes after India joined TRIPS
Agreement and, consequently, amended the Patents Act in 2005 to become a
global partner in international patent regime. Through subsequent amendments
to Patent Rules, important court decisions and introduction of computerized
work-flow, more clarity and  procedural simplicity has been brought to the
patent procedures.  

All stakeholders engaged in patent-related activities need to have updated
knowledge on the latest legal and practical aspects of patenting system and
technical reforms introduced in patenting procedure, since this will help them
to remain competitive at domestic and global level in the present knowledge-
based economic and industrial environment. Most patent awareness and
training programmes are conducted in the country with short duration i.e. 1-2
days; covering general topics only and, thus, have limitations. On the other
hand, patent courses of very long duration may not be convenient, practical and
affordable for many willing persons. 

In view of the above, MNLU Mumbai  is organizing the comprehensive and
compact one week online certificate course under the aegis of DPIIT IPR Chair
and Centre for Research in IP. The course is meticulously designed to be able to
impart detail legal and practical knowledge on all aspects of Indian Patenting
System, recent technical developments and process re-engineering in patenting
that have taken place over the years. 

The present course is bound to benefit all participants by enriching their
knowledge, skill and expertise in patenting system and thus, help in their
profession and studies. Faculties for the present course include senior officials
of Indian Intellectual Property Office and reputed IPR professionals who are
known for their knowledge and expertise.



DECEMBER 2020MNLU MUMBAI

0 2

Course Content
Day 1 | 14 Dec 2020 | 03:00 PM to 05:45 PM
Inauguration
Introduction to IPR, Evolution of Patenting System, Indian
Patenting System in  Post-TRIP era 
Patentability of inventions 

Day 2 | 15 Dec 2020 | 03:00 PM to 05:30 PM
Types and Structure of Patent  Applications; Provisional  and
Complete specifications, 
Prior art Search 

Day 3 | 16 Dec 2020 | 03:00 PM to 05:30 PM
Drafting of Patent Specification and Claims;  
Interpretation and Scope of Claims

Day 4 | 17 Dec 2020 | 03:00 PM to 05:30 PM
Procedure for Filing  of Patent Application  in India
PCT System for International Filing.

Day 5 | 18 Dec 2020 | 03:00 PM to 05:30 PM
Publication  of application;  Pre-grant opposition,  Examination
and Grant  of Patent
Post- Grant Opposition and Revocation; Working of Patents

Day 6 | 19 Dec 2020 | 03:00 PM to 05:45 PM
Appeals to IPAB/Courts and important decisions 
Licensing , Assignment, Commercialization  and  Infringement
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U N I V E R S I T Y  T E A M

Hon. Prof. (Dr.) Dilip Ukey
Vice Chancellor, MNLU Mumbai

Prof. (Dr.) Anil G. Variath
Registrar (I/c), MNLU Mumbai

Dr. W. M. Dhumane
DPIIT IPR Chair Professor, MNLU Mumbai
Ex-Sr. Jt. Controller of Patents & Designs

Patron

Co- Patron

Course Director

Mr. Sajid Sheikh
Assistant Professor,
Coordinator, CRIP,  MNLU Mumbai

Course Co-Director
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C O U R S E  F A C U L T Y

Prof. Prabuddha Ganguli
CEO, Vision-IPR, & Adjunct Faculty,IIT Jodhpur,
Co-Principal Investigator, NDLI, IIT Kharagpur

Mr. Ravi Bhola
Partner, K&S Partners, Bangalore

Mr. Sameer Swarup
Deputy Controller of Patents & Designs,

IT Division, Patent Office, Delhi

Dr. Prithipal Singh
Deputy Controller of Patents & Designs,

Patent Office, Delhi

Ms. Bimi G.B.
Assistant Controller of Patents & Designs,

Patent Office, Delhi

Mr. Adheesh Nargolkar
Partner, Khaitan & Co. Mumbai

Dr. Rajesh Dixit
Deputy Controller of Patents & Designs
Head PCT & International Cooperation

Division, Patent Office, Delhi

Mr. N K Mohanty
Joint Controller of Patents and Designs

Patent Office, Mumbai

*The above list is not in any specific order. 
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C O U R S E  R E G I S T A R T I O N

Eligibility
The course is open for industry professionals, executives,
academicians, researchers, legal professionals, students and
potential applicants for patents who wish to get detailed legal and
practical knowledge in patenting that will be helpful in their
profession and studies. The present course is bound to benefit all
the participants by enriching  their knowledge, skill and expertise
in patenting system. 

A Certificate will be given to all participants of the Certificate
Course.

Course  Fee
For professionals, lawyers, researchers, academicians Rs. 3000/- 
For students* Rs. 1500/- ( *Valid Student ID is required)

Fee once paid is not refundable under any circumstances, and
part payment of fee is not acceptable.
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H O W  T O  R E G I S T E R ?

To register send an email to crip@mnlumumbai.edu.in with the
following details after transferring the fee.

Full Name of the Participant:
Qualification:
Designation:
Institutional Affiliation if any:
Email ID:
Mobile No.:
Amount of Fee Paid:
Transaction ID/ UTR No.:
Date of Making Payment:

Documents to be Attached in the email -
(i) In case of claiming student benefit, scanned copy of valid Student ID must
be sent. (ii) Scanned copy of Receipt of Payment is mandatory to be emailed.

B A N K  D E T A I L S  F O R  F E E  T R A N S F E R

Account Holder: MNLU Centre for Advance Legal studies Training & Research
Account No.:  8709000100020508 , Saving Account
Bank Name: Punjab National Bank
Bank Branch: Powai
IFSC Code: PUNB0870900
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F O R  Q U E R I E S

Write an email to:
Mr. Sajid Sheikh

Course Co-Director
E: sajid@mnlumumbai.edu.in

M: +91 9550965275 (11:30 AM to 5:30 PM)

Address:
Maharashtra National Law University Mumbai

Technology Street, Hiranandani Gardens,
Powai - 400076

Mumbai, Maharashtra 
India

Web Address: www.mnlumumbai.edu.in


